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(c)  whether the increasing add i t~ona l  demand 
for electrci ty could be met in the country as per 
measures adopted during the previous years; 

(d)  if not, the gap existed between demand and 
supply  d u r i n g  1 9 9 3 - 9 4 ,  1 9 9 4 - 9 5  and  1 9 9 5 - 9 6  
sepalately; 

( e )  whether the Government have also made 
assessment in regard to demand during ensuing 
y e a r s ,  

~ f j  11 so, the percentage of demand for electricity 
likely lo be Increased during the ensuing years of 
the N ~ n t h  Five Year Plan; and 

(g) the steps taken to fill up the gap between 
demand and supply of Power" 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR. 
S VENUGOPALACHARI) : (a)  and (b) The demand 
of electrical energy durlng the last four years has 
increased, over the previous year, at the following 
rates 

-. .-.- 
("10 growth) 

1992-93  1993-94 1994.95 1995-96 

Energy (MU) 5.5 5 9 9 0 10.6 

(c) No. Slr. 

(d)  The overall power availability situation in the 
country during 1993-94, 1994-95 and 1995-96, was 
as under 

(Flg in MU) 

1993-94 1994-95  1995-96 

Requirement 323252 352260  389721 
A v a i l a b ~ l ~ t y  299494 327281 354045 
Defc i t  23758  2 4 9 7 9  35676  

(7.3%) (7.10;o) (9.2%) 

(e) Yes, Sir. 

! f )  According to the 14th Electric Power Survey 
R e p o r t ,  t h e  es t imated  g rowth  rate i n  energy  
regu~rement  and peak load at power station bus-  
bars in u t l l~ t ies  durmg the 9th Plan would b e  as 
under 

(Percentage growth rate) 

1997-  1698- 1999- 2000- 2001 - 
98 99 2000 01 02 

.- A-.. 

Energy 7 5 3  7.4.9 7 4 5  7 3 0  7 1 7  
requirement 

PeakLOad 7 4 5  7 3 8  7 .33  7 1 9  7 .05  

f g j  The measures  taKen l o  reduce the  gap  
b e t w e e n  d e m a n d  a n d  supply  o f  power inc lude  

capac i t y  add i t l on ,  d e m a n d  e l d e  m a n a g e m e n t  
measures, renovation and modernisatlon of existing 
plants, energy conservrtlon, reduction of TBD losses, 
effective uti l isation of generation by  transfer from 
surplus region to deflclt reglon through Inter-regional 
l inks. 

Telephone C o n n r c t l o n r  

73.  SHRl RATILAL KALIDAS VERMA 
SHRl CHANDRESH PATEL ; 

Wi l l  t h e  Mln iater  o f  COMMUNICATIONS b e  
pleased to state : 

(a )  the number of appl lcat lons recelved tor 
opening of STDIISD, P C 0  booths in each district of 
Gujarat during last two years; 

(b) the number of application8 cleared so tar. 

(c) the number of applications pending; 

(d) the steps taken by the Government for early 
clearance of these applications; and 

( e )  the number of appl icants  of SCIST,  ex. 
servicemen, women and handicapped cleared among 
them? 

THE MINISTER OF COMMUNICATIONS (SHRI 
BEN1 PRASAD VARMA) :(a) to  (0) .  The mtormatlon 1s 
being collected and will be laid on the Table of the 
House as soon as possible. 

Cel lphone Recovered in Tihar Jail 

74 .  SHRi SOUMYA RANJAN 
SHRI PARASRAM BHARDWAJ 
SHRl R.L.P. VERMA : 

Will the Minister of HOME AFFAIRS be pleased 
to state : 

(a) whether Cellphone recovered from T~har  Jar1 
recently; 

(b) If so, whether any inquiry has been conducted 
in this regard and outcome thereof; 

(c )  if so, the detal l r  thereof; and 

(d) the detal\s of porsons found involved in thls 
case and action taken again6t them? 

THE MINISTER O F  HOME AFFAIRS ( S H R I  
INDRAJIT GUPTA) : (a) to (dl .  Two cellular phones 
were recovered from the porsession of two accused 
persons in the Central Jall, Tlhar In the month of 
June, 1996 The accused persons were . ( i )  Shri 
Changeiz Khan and  (l i) Shr i  Bri)  Bhushan Sa lan  
Smgh The telephones were sent to the Delhi Pollce 
for establlshlng the indentify of their owners and 
posslble linkages with other indlviduals/groups. One 
of the telephones was  tound to b e  dy8-functional 



177 Wr/lten Answers ASADHA 19, 1818 (Saka) Wrrften Answers 178 

The subscriber of the other telephone is one Shrl 
B r i j esh  S i n g h .  T h e  p u n i s h m e n t  of s t o p p a g e  of 
interviews for one month has been recommended 
for the accused persons from whose possession the 
telephones were recovered. 

Sou thern  Gar  Grid 

75 .  SHRI SELVARASU M , 

SHRI SAMY. V. ALAGlRl : 

SHRI SODE RAMAIAH 

Will the PRIME MINISTER be pleased to state : 

(a)  whether it is a fact that the proposal for a 
Southern Gas G r ~ d  has been approved In principle 
by the Government long back.  

(b)  if so,  the details thereof; 

(c) the reasons for delay In ~mplementat ion of 
the above project; and 

(d) the steps taken or proposed l o  be taken to 
expedlte the lmplementatlon of the above project? 

THE MINISTER OF STATE IN THE MINISTRY OF 
P E T R O L E U M  A N D  NATURAL G A S  ( S H R I  T R 
BAALU). (a )  to (d )  The concept o l  a Southern Gas 
Grid was approved by the Government in prlnclple 
In 1992 The Southern States have comm~ssioned a 
study to ascertain the requirements and locat~ons of 
gas based unlts In Southern l n d ~ a  The Government 
is act~vely  explor~ng the teas~bl i i ty ot lmporting natural 
gas from Omanllran and L lqu l f~ed Natural Gas (LNG) 
at ports In Southern India. 

Tuberculos is  

7 6  SHRlMATl JAYAWANTI MEHTA Wili the 
Mlnlster o l  HEALTH AND FAMILY WELFARE b e  
pleased to state 

( a )  whe ther  T u b e r c u l o s ~ s  is the mos t  k l l ler  
d ~ s e a s e  in I n d ~ a ,  

(b)  if so, the number of persons d ~ e d  due to T.B 
durmg the last three years. State-wlse, 

(c )  the steps being taken by the Government to 
prevent its further spread, and 

(d)  the name of the drugs used for the cure of 
this disease? 

coun t ry  s i n c e  1962 as  a C e n t r a l l y  S p o n s o r e d  
Scheme on  50. 50 shar~ng  basis between the Centre 
and the States So lar 446 Dis t r~ct  TB Centres have 
been  establ ished wrth d ~ a g n o s t ~ c  and  t reatment  
facilities with the servlces p r o v ~ d e d  free of cost Tc 
c u t  shor t  d u r a t i o n  of t r e a t m e n t ,  S h o r t  C o u r s e  
Chemotherapy has been Introduced In 292 d~str ic ts  
It is proposed to cover the whole country under +Re 
programme by 2000 AD. 

Following a review of the programme In 1992 a 
rev~sed  strategy has been adopted to s t r e n g t h e ~  the 
programme to achieve at least eO% cure rate The 
strategy is being t r ~ e d  In 16 project sltes with Worl2 
Bank assistance The early results of these P ~ i o t  
Projects have been vary encouraging 

Thrs strategy will be extended throughout the 
country In a phased manner 

( d )  D r u g s  p r e s c r ~ b e d  u n d e r  t h e  N a t ~ o n a !  
Tuberculos~s Control Programme are R ~ f a m p ~ c i n .  INH 
E t h a m b u t o l .  P y r a z i n a m i d e .  S t r e p t o m y c ~ n  a n d  
Th~acetazone 

Expor t  o f  Hank Yarn 

77 SHRI SUDHIR GlRl : Will the M ~ n ~ s l e r  o! 
TEXTILES be pleased to state 

(a)  the total quantity of hank yarn exported dUr i Ig  
the year 1935,  

(b) the l im~t  fixed for export of hank yarn, 

( c )  the amount as subsldy sanctioned di ir :ng 
1995-96 tor production of hank yarn, 

(d)  the steps taken by the Government to  m i t~ga te  
the grievances of weavers due to the scarcity o' 
hank yarn, and 

(0)  the terms of reference ot fered to the M ~ r a  
Se th  Commi t tee  appointed by  t h e  P l a n r r ~ r l g  
Commission to Improve the  per fo rmance  of the 
handloom industry? 

THE MINISTER O F  T E X T I L E S  ( S H R I  R L 
JALAPPA) , (a) and (b) The hank yarn In count group 
1-60s is not perm~t ted to be exported, except under 
Advance L~cens lng  Scheme. The export f ~ g u r e s  f ~ r  
hank yarn are not malntalned separately 

(c)  and (d)  Government of l n d ~ a  d ~ d  not p r o v ~ a e  
any subsidy for the production of hank yarn However 
subsldy at the rate of Rs 201- per kg was allowec! 
to approved handloom agencies on purchase of hank 

THE 'lNISTER OF STATE O F T H E  'INISTRY OF yarn from splnnlng mills under Hank  Yarn P l l ce  
HEALTH AND WELFARE (SHRI  Subsldy Secheme Presently there a le  no reports o' 
loBAL SHERVANI) : ( a )  and (b) Yes,  Sir The TB scarci ty o f  hank yarn For  r n a ~ n t a ~ n l n g  adequate 
morta l i !~  rate as estimated In various surveys IS 50 supply of hank yarn lo !he the 
per one lakh population. Hospltal based data relating Government of India has been enforcing the hark  
to deaths is complied by the Central Bureau 01 Health yarn obligation on  the mills to pack at least 5 9 o p  01 
Inlel l igence. thelr yarn ot ob l~gatory varletles lor civil consumptrol- 

( c )  TO control Tuberculosis, National Tuborculosls in the form 0l hanks. Besldes t h l ~  the Governmen! of  
Control  Programmo has been ~mp iemented  In the India 18 operatlng the Mill Gale Prlce Scheme 


